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. NATIONAL COMPANY LAW TRIBUNAL *
AHMEDABAD BENCH
AHMEDABAD

Coram: ' " Present: Hon’ble Mr. BIKKI RAVEENDRA BA
MEMBER JUDIC

RanJay Kumar Sharma

(Pragatl Engineers and Contractors Pvt Ltd)
: - - - V/s.
Registrar of Companies

>ection of the Companies Act:

S.NO. NAME (CAPITAL LETTERS) __ DESIGNATION REPRESENTATION  SIGNATURE

1. 5)71//9@)1 D ycs Lo

2. .

ORDER

Learned PCS Mr. Shilpesh Dalal presentr'for Appellant. None present for ROC.

Appellant is dlrected to issue notice of date of hearing on ROC and shall file proof
of service. ' ' '

List the matter on 22.01.2018. g

KKI RAVEENDRA BABU
MEMBER JUDICIAL
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